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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[परू्व रेलर् े(जिमावण जर्भाग)] 

अजधसचूिा 

कोलकाता, 19 िर्म् बर, 2025 

 का.आ. 5304(अ).— कें द्रीय सरकार, रेलरे् (अमेण्डमेंट) अजधजियम, 2008 की धारा 2 के खण्ड (37 क)  द्वारा  

प्रदत्त िजियों का प्रयोग करत ेहुए, इस अजधसूचिा के रािपत्र में प्रकािि की तारीख से, “बरहरर्ा–भागलपरु तीसरी और 

चौथी लाइि” पररयोििा  के भूजम अजधग्रहण हते ु झारखंड के साजहबगंि जिला   एरं् जबहार के  भागलपरु जिला  में लोक  

प्रयोिि के जलए राष्ट्रीय अर्संरचिा उपबंजधत करािे हते,ु जबिषे  रेल  पररयोििा के रूप में अजधसूजचत करती ह।ै  

 

[फा. सं. मु. प्र. अ./जि./ भू./325] 

पी. के. िमाव,  मखु् य प्रिासजिक अजधकारी/जिमावण 
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MINISTRY OF RAILWAYS 

[Eastern Railway (Construction Department)]   

NOTIFICATION 

New Delhi, the 19th November, 2025 

 S.O. 5304(E).—In exercise of the powers conferred by clause  (37A) of Section 2 of the Railways 

(Amendment) Act, 2008 the Central Government hereby notifies “Barharwa-Bhagalpur 3rd & 4th Line”  as 

Special Railway Project for acquisition of land in Sahibganj District of Jharkhand and Bhagalpur District 

of Bihar, for providing national infrastructure for a public purpose with effect from the date of publication of 

this notification in the Official Gazette. 

 

[F. No. CAO/Con/L/325] 

P. K. SHARMA, Chief Administrative Officer/Con. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054.  


		2025-11-20T19:36:15+0530
	AMIT KUMAR JAISWAL




